USER MANUAL FOR DIRECT SELLER REGISTRATION

1. Goto FoSCoS Home Page and click on “Apply for New License/Registration” then click on

“General”

vl fosces - Fssal x il FosCos-FSsAl x | @ NewTid x |+ - o
€ 3 C 5 faestsigovin ® f
/Reg | Become y i | cat 1800-11:2100 XOOM@ »iais English & =
F Eat Right
ISSCLL roon saer s suvaes 00oLO0 India__
AUTHORITY OF INDIA Food Satety Complence System
Home | About FoSCoS | Track Application | New License / Registration | Renew | Modify | Annual Return | Consumer Grievance | FSSAI | User Manual
pET— [
s * Click here fc
* There will b
Q
Pp— . . a g
license /Registration 780 Search Uconse kit
bl for Renewal Modification of L
newal ion of License
License/Registration Apply 5
G s License/Registration without Sign in and Registration
v =
Already 3 user? Login Food Consumer Grievance
r Quick access to your el L)
-
FoSCoS © Ongoing Applications — — —
< 0. o © Saved Drafts -
(© Active Licences
(©) Pending Payments
v fl foscos- Fssal * Jil Foscas -fssal % | @ NewTao x|+ - & x
€ 3 C 5 faestfsaigovin/apply-for-ic-and-reg % % &
Latest Annoancements | FAC on ticense / Reg | Become & v gouin | ! XOOMm @ 1208 Engiish 2 &
Eat Right
Zssal Foco swer avs svwiowszs FOSCOS dia
AUTHORITY OF INDIA Food Safety Compliance System A

Home | About Fo5Cos | Track Application | New License / Registration | Renew | Madify | Annual Return | Consumer Grievance | FSSAI | User Manual

oo

Apply for New License/Registration

Where is the premise of operation?

Airpart/Seaport

Fee Structure || Document Required || Eligibiity Criteria || User Manuals || FAQs

DOCUMENTS REQUI

¥ ANNUAL RETURN

e




€

«

S FosCos - FSSAl x i Fosces-FssAl x | @ NewTsb x|+ - o x
C % faestissaigovin/public/fbo/open-eligibility/N % &
MIRIR: English &
2\ Eat Right
= indi
ISSAL ooy masmomes Foscos (1; - S
£ LI AN A A0
S RENAAPPMONPRIBIVINT .. oo Susinesses R Losin-Authoriies |
Select ate where for which Select State v
Note: D transporter af ct Stat ~ |80 is having
location as per eligibility criteria (Central or State License o Andhra Pradesh
. ror . Wl
endorsed. ot
3. Select the Direct Seller under the Trade/Retail tab, choose the correct option as per
N " ”
turnover and click on “Proceed
C© = fctestissaigovin/public/foo/open-eligibility/N S
English = °

2. Select the state from the drop-down menu
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4. Click on “Proceed” to fill the application.
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Fill Registration Certificate Details

Form “A"

See Requlation 2111 and Regulation 21.7)

Application for Registration under Food Safety and Standards Act, 2006

Applicant Details

Name of Applicant / Company

Designation : =

Kind of Business

Trade/Retail - Dirsct Seller

® indwidual O Partner O proprieter O Co-operative Society O Other(s)

Address of Premises where food business is located

Address : - deini

District/Region/Zone: = e

Vitage: Kare

state:* oo

Sub-Division/Station/Division
(Raitways): =

Bagh £ast v Pin Code : = FECTETY




6. Select the products and click on “proceed”
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7. Enter the details for Sign Up and Click on Submit
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Sign Up Details

Primary Contact Detail

Emall

Belongs To

ate@gmail.com

sef

NOTE ;- Alteast one of the two (Email/Mobile Na) is mandatary.

Secondary Contact Detail

Email

Belongs To

Login1d *

Password

Please Select

30240709113361103

WMobile No.

Confirm Password * T

299514 5

Enter Captcha *
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8. Enterthe OTP received on Mobile / email and click on Submit.
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Confirm Verification Code

Verification code has been sent il.com & Mabile No.
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¥ you have not receivad OTP on SMS. Please click hare for OTP on Cal

9. On successful Signup, the login ID is generated.
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User Sign Up Successfully
You have registered with FOSCOS and login Id created Successfully. Your login id is

3024070911336110:

Note: Once registration certificate generated, the registration certificate number will be

your login 1D
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10. Upload all the mandatory documents.
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®Onine Payment though RazorPay  CPayUsia

“Total Amount: fs. 200 [Rs, 200 [Certificate Fee) Application Reference No.: 30240709113361103
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12. E-Sign using Mobile — Enter the Mobile number and click “proceed”.
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signature Type

® 8y Mobile

Mobile No *

Note: f you update the Mobile number, the same will aiso be updated in
the primary contact details of the Fascas profile.

13. Proceed with the payment.
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Amount payable is

%200 + Convenience Charges
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Expiry Date o
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PAY NOW
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14. The status of the application will be Stage 1: Processing to be initiated”.
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